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BEFORE THE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH, KOLKATA 

IN THE MATTER OF: 

M.A No. 39/2024/EZ 

in 

Original Application No. 144/2023/EZ 

News Item published in Avenue Mail Dated 7th February 2023 titled 
"Jamshedpur: Industrial Wastes adding to Pollution level in River 
Subarnarekha". 

AND 

Member Secretary, Jharkhand Pollution Control Board & Ors. 

29 0CT 202¬ 

ADDITIONAL AFFIDAVIT FILED BY DEPUTY MUNICIPAL COMMISSIONER, 
MANGO NAGAR NIGAM, JAMSHEDPUR, JHARKHAND, (i.e. RESPONDENT NO. 3 
HEREIN). 

1, KRISHN KUMAR, Son of Bhuneshwar Prajapati, aged about 45 years, by Religion 

- Hinduism, by Occupation -Service under Mango Nagar Nigam in the office of 

Municipal Commissioner, Mango Nagar Nigam, Jharkhand, having its office at 

Jamshedpur, District - East Singhbhum, Jharkhand, Pincode -831012, do hereby 
solemnly affirm and state as follows: 

...Respondents 

1. That, I am the Deputy Municipal Commissioner, Mango Nagar Nigam, 
Jamshedpur, Jharkhand, (Respondent No. 3 herein) and that I am aware of 

the facts and records in the instant case and have gone through the 

llegations and contentions in the Original Application as such I am 

SANJAY KUMAR COmpetent to make and affirm the instant Affidavit. 

Regn. No.40074/2025 

Civ 2ourt 
Jamshedpur Signed, Put L.]. 

In my 



2. That, I am a law-abiding Citizen of India and very much respect the 

Constitution and Judicial System of India. 

2 

3. That in pursuance and in compliance to the order dated 25.07.2025 of the 

Hon'ble Tribunal in the instant Original Application this Additional Affidavit 
is being filed by Municipal Commissioner, Mango Nagar Nigam, 

Jamshedpur, Jharkhand, Respondent No. 3 herein. 

4. That this affidavit is being filed for bringing necessary facts and statements 

on record for just and proper adjudication of this case. 

5. That in addition to the affidavit dated 25.06.2025 filed before this Hon'ble 

Tribunal, I am filing the instant Additional Affidavit and most humbly state 

as follows: 

/SANJAY KUMAR 
Regn. No.4007M12025 

Civi Góurt 
Jamshedpur 

Technical approval has been received from the Urban Development 

and Housing Department for an estimated cost Rs 72,27,10,000.00/ 

(Rupees Seventy Two Crores Twenty Seven Lakhs and Ten 
Thousand) for the scheme of Construction of three STPs proposed 

under Mango Municipal Corporation at three places namely 1.) 
Chanakyapuri, 2.) Laxman Nagar, and 3.) Baikunth Nagar. 

That in continuation to the letters mentioned in the Affidavit dated 

25.06.2025 of the office of Mango Municipal Corporation requesting 
for providing allocation of estimated amount from Urban 

Development and Housing Department two more reminder letters 

being letter no. 1481 dated 13.09.2025 and letter no. 1580 dated 

10.10.2025 has been sent to Urban Development and Housing 

29 0CT 2025 

Signed, Put L.1. 
In mypresent 

cate 
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Department, but neither any response has been received nor the 

abovementioned estimated amount has been received. 

A photocopy of the said letter no. 1481 dated 13.09.2025 and letter no. 

1580 dated 10.10.2025 are annexed herewith and collectively marked as 
Annexure - A. 

" It is pertinent to mention here that if the abovementioned 

estimated amount is been sanctioned by the Urban Development 

and Housing Department, Government of Jharkhand for the scheme 

of Construction of three STPs proposed under Mango Municipal 

Corporation at three places namely 1.) Chanakyapuri, 2.) Laxman 

Nagar, and 3.) Baikunth Nagar, then the work for construction of the 

proposed 3 STPs shall be completed within a period of 2 years as per 

the DPR, provided no other/any hinderance comes in the way of 
completion of the said proposed 3 STPS. 

6. That, this Additional Affidavit is filed bonafide and in the interest of justice. 

It is therefore prayed that Your Lordships, may kindly be pleased to accept 
the instant Additional Affidavit. 

/SANJAY KUMAR 

7. That the answering respondent seeks leave to file any further affidavits, if 

required, as per direction of the Hon'ble Tribunal. 

Regn. No.40074/2025 
Civil C6urt O Jamshedpur 

8. I state that the statements contained in paragraphs Nos. 1 to 4 are true to 

my knowledge, and the rest is/are my respectful submissions before this 

Hon'ble Tribunal. 

29 0CT 2025 
S1gned Put L.]. 

In my present 
Advab) 02Y 



Date: 

I, KRISHN KUMAR, son of Bhuneshwar Prajapati, aged about 45 years, by Religion 
- Hinduism, by Occupation - Service under Mango Nagar Nigam in the office of 
Municipal Commissioner, Mango Nagar Nigam, Jharkhand, having its office at 
Jamshedpur, District - East Singhbhum, Jharkhand, Pincode - 831012, is filing 
this Affidavit. 

Place: 

ldentified by me: 

Rart kumashqr 
Advocate 
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District Court, amshedpur ang 
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Govt. of Indi 
Civil Cout JSR 



gH HIUfoy Yai# 928 f&j# 12.06.2025 

0.A. No. 144/2023/EZ (OLD O.A. No. 124/2023/PB) GR fhI fH qurgT o Fqt5 

M/S NJS Engineers Pvt. Ltd. qufT yU }I yN gRI TUR DPR FT H 3fAGI, r fQOH 

3/ 
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FH GIats 4aih 928 feMich 12.06.2025 rd yaj# 1481 fis 13.09.2025 

0.A. No. 144/2023/EZ (OLD 0.A. No. 124/2023/PB) GIUR fhl ur fN qur TI I go 

M/S NJS Engineers Pvt. Ltd. qufa (o ÈI yun gRI �yr DPR OT q st, R faArH 

WAL 

OTAN 

$71 oAtis ya 928 f1 12.06.2025 yq 4F 1481 fo 13.09.2025 NT 

SANJAY KUMAR ATTESTED 

Dn. n OTA/2025 

Prablad Misl1ra /2025 

!arisil.p. 
SAKJAY KUMAR 

NOTARY Govt. of foda 
Regn. No.- 40074/2025 

Civil Court Jamsnz0pur 

F. Singhtium. Jhatnnana 
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